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Appendix-XI 

 

PART III 

FOREST AND AGRICULTURE DEPARTMENT (FOREST) 

 

Notification  

The 27
th

 April 1973 

No. S.O. / 95/ CA./16/27/S 20/73. –Whereas a declaration to constitute the land specified in the Schedule as a reserved forests has been 

issued with Haryana Government, Forest and Animal Husbandry Department (Forest), notification No. S.O.181/C.A.16/27/S.4/70, dated 

the 5
th

 June 1970; 

And whereas the Forest Settlement of these lands has now been completed in accordance with the provisions contained in Chapter II of the 

Indian Forest Act, 1927; 

Now, therefore, in exercise of the powers conferred by section 20 of the Indian Forest Act, 1927, the Governor of Haryana hereby specifies 

according to the boundary marks (Pillars) erected on the ground and map kept in the office of Deputy Commissioner, karnal, the limits of 

the forest in the Schedule given below and declares the same to be the reserved forests with effect from the date after expiry of four weeks 

from the date of publication of this notification:- 

SCHEDULE 

 

District Tehsil Name of forest Description of  Area in Boundaries Place where the  

  or land reserved field No. acres  Plan may be inspected 

1 2 3 4 5 6 7 

 

   Rectangle Killa 

Karnal Guhla 1. Bakhali H.B. No.  No. 233.17 North – Land of  Office of Deputy 

      11 174 4 to 7, 14 to17, 24, 25 Bakhali Commissioner, 

   175 1 to 25 South – R.F.Bara- Karnal and Divisional 

  176 1 to 25 son and land of  Forest Officer, Karnal   177 1 

to 14, 15/1, 15/2, 16, village Bakhali    

     17/1, 17/2, 18 to 22, 23/2 East – R.F. Bara – 

     24, 25/1, 25/2  son and land of  

       Village Bakhali 

       West – Land of  

       Village Bakhali 
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   Rectangle Killa 

   No.  No. 

   178 1, 2/1, 2/2, 3, 4, 5/1, 5/2  

     6, 7/1, 7/2, 8, 9, 10/1, 11 

     12, 13/1, 13/2, 14 to 25 

   179 1, 2, 9 to 11 

   187 1 to 4, 8 to 12, 19, 20 

   188 1, 2/1, 2/2, 3, 4/1, 4/2, 5 to 7 

     8/1, 8/2, 9 to 11, 12/1, 12/2,  

     13 to 22 

   189 1 to 13, 14/1, 14/2, 15 to 17 

     18/1, 18/2, 19 to 21, 22/1, 22/2, 

     23, 24/1, 24/2, 25 

   190 1 to 25 

   191 4 to 7, 13 to 18, 23 to 25 

   198 3 to 8, 13 to 18, 23 to 25 

   199 1 to 15, 18 to 21 

   200 1/1, 1/2, 2 to 5, 9, 10 

   203 3 to 5, 7, 8, 13, 14, 18 

Karnal Guhla 2. Helwa, H.B. 1  25 247.00 North – Boundary  Office of Deputy 

      No. 56 2  6, 7, 13 to 19, 21 to 25  village Bakhali Commissioner Karnal 

   3  6 to 25  South – Boundary and Divisional Forest  

   4  11, 12, 18 to 25  village Mangna Officer, Karnal 

   5 1, 9 to 13, 18 to 24  East – Boundary   

   6 1 to 25  village Chldehera 

   7 1 to 25  and Barason 

   8 1 to 19, 22 to 25  West – Boundary   

   9 4 to 7, 13 to 15  village Sensar 

   12 4 to 7, 14 to 17, 24/1, 25 

   13 1 to 25 
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14 1 to 25 

15 1 to 4, 6 to 25 

16 11, 20, 21 

17 1 to 4, 8 to 10 

18 1 to 13, 18/1,18/2, 19 to 23 

19 1 to 19, 20/1, 22/1, 23 to 25 

20 5, 6, 15, 16/1 

84     

  3. Seonsar 40 9 to 12, 19 to 22 1263.00 North – Land of village 

   41 3/2, 6 to 8, 12 to 25  Seonsar 

   42 16/2, 25  South – Village Boundary 

   44 6 to 8, 13 to 18, 23 to 25 of  Nawach 

   45 4 to 11, 12/1, 12/2, 13 to 20 East – Land of village  

    21/1 & 2, 22 to 25  Bakhali 

   46 1 to 15, 16/1 & 2, 17/1 & West – Village Boundary 

    2, 18 to 22, 23/1 &2,24, 25 of Ram Garh 

   47 1/1, 2   

   58 1/2, 2/1, 3 to 12, 19 to 22 

   59/1 Whole 

   59/2 Whole 

   60/1 Whole 

   60/2 Whole 

   61/1 Whole 

   61/2 Whole 

   61/3 Whole 

   62/1 Whole 

   62/2 Whole 

63 Whole 

64 Whole 

65 1,2, 9 to 12, 16 to 25  

66 13, 14, 15/1 & 2, 16 to 25 
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67 11, 12, 19 to 22  

68 16 to 19, 22 to 24, 25/1 

                  & 2  

69 16 to 25 

70 1 to 4, 7 to 13, 19 to 21 

71/1 Whole  

71/2 Whole 

 72 2 to 4, 5/1, 5/2, 6 to 9 

 12 to 19, 22 to 25 

73 1, 2, 9 to 12, 19 to 22 

74 1 to 3, 4/1 & 2, 5, 6, 7/1 & 2, 

 8 to 22, 23/1 &2, 24, 25 

75 1 to 25 

76/1 Whole 

76/2 Whole 

77 to 82 Whole 

83 1 to 15, 20, 21 

84 1 to 18, 23 to 25 

85 1, 2, 3/1 & 2, 4 to 18, 19/1 & 

 2, 20, 21, 22/1 &2, 23 to 25 

Karnal Guhla 3. Seonsar 86 1, 2, 6, 7/1, 9 to 25 

      H.B. No.59 87 2 to 25 

   88 Whole 

   89 1 to 5 

   90 1 to 5 

   91 1 to 5 

   92 3 to 5 

   93 1, 10, 11, 20, 21 

   94 to 98 Whole 
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   99/1 Whole 

   99/2 Whole 

100 Whole 

101 Whole 

102 6/1 & 2, 7 to 14, 15/1 &2, 

16 to 23, 24 / 1&2, 25  

106 11 to 13, 19 to 22 

107 11 to 25 

108 8 to 19, 20/1 &2, 21 to 25 

109/1 Whole 

109/2 Whole 

110 to 117 Whole 

118/1 Whole 

118/2 Whole 

119 Whole 

120/1 Whole 

120/2 Whole 

121/1  Whole 

121/2 1 to 25 

123 1, 2, 9 to 12, 19 to 22 

122 1 to 25 

124 to 126 Whole 

127/1to  Whole 

127/3 

128 to 139 Whole 

  4. Ramagarh 19 19 to 22 1114.00 North – land of Office of the Deputy 

     alias Rohar 20 16 to 25  village Ramgarh Commissioner, Karnal 

      H.B. No. 60 21 11 to 25  South – Boundary and Divisional Forest 

   22 13 to 17, 18/1 & 2, 19,  of village Kakeor Officer, Karnal. 

    22, 23/1 &2, 24, 25  East – Land of  

   23 16, 25  Seonsar 
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   24 2, 3/1 &2, 4 to 7, 8/1 &  West – Boundary of 

    2, 9 to 12, 13/1 & 2, 14   village Machherheri 

    to17, 18/1 &2, 19 to 25  and Biechian 

25 1 to 25   

26 1 to 26 

27 1/1, 1/2, 2/1,9 to 12, 19 

to 22 

38 1, 2, 9 to 12, 19/1 &2, 20 

21/1 & 2 

39 1 to 25 

40 1 to 25 

41 1 to 11, 12/1 &2, 13 to18, 

19/1 &2, 20, 21, 22/1 &2, 

23 to 25 

   42 5, 6, 15 to 17, 24 to 25 

   43 4 to 7, 14 to 17, 24, 25 

   44 1, 2/1, 2/2, 3 to 8, 9/1 &2, 

    10 to 25 

   45 1 to 25 

   46 1 to 25 

   47 1, 10, 11, 20, 21 

   58 1, 10 

   59 1 to 12, 13/1 &2, 14/1 &2, 

    17 to 19, 20/1 &2, 21 to 24 

   60 1 to 15, 16/1 &2, 17/1&2, 18 

    to 20,21/1 &2, 22 to 25 

61 1/1, 1/2, 2 to 9, 10/1 &2, 11/1 & 2 

12 to 19, 20/1 &2, 11/1 &2, 12 to 19 

20/1 & 2, 21/1 &2, 22, 23, 24/1&2,  

25/1 &2 
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62 4 to 7, 14 to 17, 25 

63 5/1 to5/3, 6, 15, 16 

64 1/1, 1/2 to 1/6, 2/1 to 2, 

3 to 7, 8/1 &2, 9/1 &2,  

10 to 13, 14/1 &2, 15, 16/1 

& 2, 17 to 20, 21/1 &2, 22/1 

& 2, 23/1 &2, 24, 25 

65 1 to 15, 16/1 to 2, 17/1 &2 

18/1 &2, 19, 20, 21/1 &2, 

22 to 25 

   66 1 to 4, 7 to 14, 16 to 18, 19/1 & 

    2, 20/1 &2, 21 to 25 

   67 13/2, 14/2, 15/2, 16 to 25 

   68 11/2, 12 to 25 

   76 16, 17, 18/1 &2, 19,20, 21/1 &2, 

    23 to 25 

   77 1 to 25 

   78 1 to 25 

   79 1 to 25 

   80 1, 2/1 &2, 3 to 8, 9/1 &2, 10 to 17 

    18/1 &2, 19 to 22, 23/1 &2, 24, 25 

81 1 to 9, 12 to 18, 23 to 25 

82 4 to 7, 14 to 17, 25 

83 1,2, 3/1 &2, 4 to 11, 12/1 &2, 13 to 

20, 21/1 &2, 22 to 25 

   84 1 to 25 

   85 1 to 24, 25/1 &2 

   86 1 to 4, 5/1 &2, 6, 7/1 &2, 8 to 

    12, 13/1 &2, 14 to 18, 19/1 & 

    2, 20 to 25 
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87 1/1, 1/2, 2 to 4, 5/1 &2,6 

7/1 &2, 8 to 12, 13/1 &2 

14 to 18, 19/1 &2, 20 to 25 

   92 1 to 20 

   93 1 to 25 

   94 1 to 3, 4/1 &2, 5 to 7, 8/1 &2, 

    9, 10, 11/1 &2, 12/1 &2, 13 to 

    25 

95 1 to 15, 16/1 &2, 17 to 23, 24/1 &2, 25 

96 1 to 25 

97 5, 6, 15, 16, 25 

98 5, 6, 15, 16, 25 

99 1 to 14, 15/1 &2, 16,17/1 &2, 18 to  

 21, 22/1 &2, 23/1 &2, 24, 25 

100 1, 2, 3/1 &2, 4 to 8, 9/1 &2, 10/1 &2 

 11 to 25 

101 1 to 25 

102 1 to 25 

108 1 to 25 

109 1 to 25 

110 1 to 25 

111 1/1, 1/2, 2/1, 2/2, 3 to 19, 24, 25 

112 5, 6/1 &2, 15 

113 4 to 6, 15 

114 1 to 11, 14, 15 

115 1 to 20, 22 to 25 

116 1 to 5, 6/1 &2, 7 to 13, 14/1 &2, 15 to 17 

 18/1 &2, 19 to 21, 22/1 &2, 23, 24, 25/1 

121            1/1 &2, 2 to 4, 7 to 14, 17 to 20, 22 to 24 

123 4 
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  5. Nawach 1 15 to 17, 24 &25 1160.00 North – Boundary  Office of the Deputy  

      H.B. No. 63 2 3 to 25  of village Seonsar, Commissioner,  

  3 1, 9 to 13, 18 to 23  Ramgarh & Kekeor Divisional Forest  

   4 11, 19 to 21  South – Land of  Officer, Karnal 

   5 6 to 9, 10/1 &2, 11 to 25 Village Nawach  

   6 1 to 25  East – Boundary of 

   7 1 to 25  village Seonsar & Nawach 

   8 3 to 9, 12 to 25  West – Boundary of 

   9 25  Keokeor and land of 

   10 21 & 22  Nawach 

   11 1 to 4, 6 to 25 

   12 11, 12, 18 to 25 

   13 4 to 7, 13 to 18, 22 to 25 

   14 Whole 

   15 Whole 

   16 1 to 25 

   17 Whole 

   18 1, 10, 11, 12, 19 to 21, 23 

   20 1, 10, 11, 20, 21 

   21 Whole 

   22 1 to 25 

   23 Whole 

   24 Whole 

   25 1 to 25 

   26 1, 9 to 25 

   27 1 to 10, 12 to 19, 22 to 25 

   28 4, 5, 21 to23,     1 

   29 18 to 25 

   30 3, 4, 6 to 8, 13 to 16, 18 

   31 11, 20 to22 
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Karnal Guhla 5. Nawach 32 2 to 9, 12 to 18, 22 to 25 

     H.B. 63 33 1 to 3, 6/1 & 2, 7 to 20 

   34 1 to 25 

35 to 38 Whole 

39 to 40  1 to 25 

41 1, 10, 11, 20, 21 

53 to 56 Whole 

57 1 to 3, 5 to 25 

58 25 

59 16, 21, 22, 25 

60 1 to 25 

61 to 62 Whole 

63 1 to 20 

64 1 to 4, 7 to 14, 17 to 20 

84 to 86 Whole 

87 1 to 3, 5, 6, 8 to 25 

88 1 to 25 

89 6, 14 to 17, 24, 25  

90 4 to 7, 14 to 17, 24, 25 

91 Whole 

92 Whole 

119 1 to 25 

120 1 to 19, 23 to 25 

121 4 to 7, 14, 15 

122 3 to 7, 14 to 16 

123 1 to 14 

272 to 275 Whole 

384 Whole 
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  6. Kakeor Rectangle Killa  

     H.B. No. 62 No. No. 

   1/1, 1/2, 2, 3/1, 3/2, 1179.00 North – Boundary of Office of the 

   4/1, 4/2, 4/3, 5 to 8,  Ramgarh and Mach -  Deputy  

   9/1, 9/2, 10/1, 10/2,  harheri.  Commissioner,  

   11, 12/1, 12/2, 13 to  South – Land of village Karnal and  

   16, 17/1, 17/2, 18/1,  Kakeor  Divisional Forest  

   18/2, 19/1, 19/2, 19/3  East – Boundary of   Officer, Karnal 

   20/1, 20/2, 21, 22,   Ramgarh and Nawach 

   23/1, 23/2, 24, 25/1,  West – Boundary of 

   25/2, 25/3, 26, 27/1,  Village Papsar 

   27/2, 28/1, 28/2, 29 

   30/1, 30/2, 30/3,  

   31/1, 31/2, 32 to 36, 

   37/1, 37/2, 38 to 40 

   41/1, 41/2, 41/3,  

42 1 to 15 

43 1 to 3, 4/1, 4/2, 5 to 7 

8/1, 8/2, 9 to 11, 12/1 

12/2, 13 to 17, 24, 25 

   44 to 50, 

      51/1  

52 4 to 6 

54 1 to 3, 8 to 10 

55 1 to 11, 20, 21 

56 to 64  

65 1, 10, 11 

69 3 to 5 

70  

76 to 79  

80 1 to 5 &10 
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Karnal  Guhla 7. Machharheri 1, 2, 3/1, 3/2, 4 to 8,  1207.00    North: Boundary of  

     H.B. No. 61 9/1, 9/2, 10, 11, 12/1,                   village Bachhian  

   12/2, 13/1, 13/2, 14,                  South: Boundary of   

   15/1, 15/2, 16 to 18,                                                       village Kakeor and Papsar 

   19/1, 19/2, 20/ 1 to                                                         East: Boundary of 

   20/6, 21/1 to 21/3,                 village Ramgarh 

    22                       1 to 10, 14, 15, 16/1,               alias Rohar 

                         16/2, 17/1, 17/2, 

                         24, 25 

23                      1 to 2/1, 2/2, 3 to 8, 9/1, 

9/2, 10, 11/1, 11/2, 

12, 13, 18, 19, 20/1, 

20/2, 21/1, 21/2, 22, 

23 

   24/1, 24/2, 25/1, 25/2, 

   26, 27, 28/1, 28/2, 29/1, 

   29/2, 30/1, 30/2, 30/3, 

31                     1/1, 1/2, 10/1, 10/2, 

11/1, 11/2, 20/1, 20/2, 

21/1, 21/2 

32                     4, 5/1, 5/2, 6, 7, 14 to 

17, 24, 25     

33/1, 33/2, 33/3, 24/1, 

34/2, 35, 36, 37/1, 37/2 

38 

39                    4 to 7, 14 to 17, 24, 25 

41/1, 41/2, 42 to 45 

46                    1, 2 

47  1/1, 1/2, 5/2, 6, 7, 8/3, 

9 to 21, 22/1 to 2, 23 to 25 
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48                    1/2, 2 to 25 

49, 50/1, 50/2, 51, 

52, 53/1, 53/2,54, 

55, 56/1, 56/2,  

57/1 & 2 

58/1 & 2, 59, 

60/1 & 2, 61, 62, 63/ 

1 & 2, 64/1 & 2, 65, 

66/1 & 2, 67 to 71, 

79, 80/1 & 2, 81 to 83, 

84/1 & 2, 85 to 90, 

93 to 100, 102/1, 103, 

104, 105/1, 106 to 108 

                       8. Bichhian, 11                   14, 17/1 & 2, 18, 21  635.00   North: Culturable land     Office of the       

  H.B. No. 3                    to 24               of Purna Attar, etc.,         D.C., Karnal  

12                  6, 14 to 18, 23 to 25                 South: Boundary of         and D.F.O., 

13                  1 to 4, 7 to 14, 17 to 24             village Kakeor                 Karnal 

26                 11, 12/2, 19, 20, 22/2                East: Boundary of village 

27                 1 to 4, 6 to 9, 10/1 &            Ramgarh 

                 2, 11, 12, 13/1 & 2,                  West: Boundary of village                                 

                 14, 14, 15, 16/1, 17 to              Rewahar 

                                  24 

28/1 & 2 

29to 32 

33                1 to 4, 7 to 14, 20, 21 

42               11 to 14, 19, 20/1, 20/2, 

21 

43               11 to 24, 25/1 & 2 

44               16 to 25 

45               16 to 25 

46               16 to 25 

47  
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48               21 to 25 

49               21 to 25 

49to 53, 54/1, 54/2, 

55/1 & 2, 56/1 & 2, 

57/1, 57/2, 57/3, 58 

to 72 

  9. Rewahar 3             6, 7, 15, 16          891.43   North: Boundary of             Ditto  

  H.B. No. 4 4                           7 to  14, 17 to 20                       village Theh Banera and  

   4/2, 4/3, 5/1, 5/2, 6,         Bichhian  

   7, 8/2, 8/3, 20/2,         South: Boundary of village 

21to 28, 29/1, 30/2,                                                Machharheri and Theh 

42/2, 43/2, 44 to 49                       Mujibula 

   50/1,50/2, 51/2,        East – Boundary of 

   53/3, 62/4, 62/5,        village Machhareri  

   63/2, 64, 65/1, 65/2       and Bichhian 

   66/1 &2, 67 to 70,              West – Land of  

   71/1 &2, 72/1 &2,       village Rewarh 

   73 to 75, 76/2, 80 to 

   82, 83, 84/1 &2, 85/1 

   & 2, 86 to 91 

   Khasra No. 

  10. Theh 1 to 9, 19, 21/1 to 21/3, 245.00 North – Boundary of Office of the  

        Mujibula, 22/1 to 22/3, 23, 27   village Rewar  Deputy  

        H. B. No. 71 28, 41, 42, 44, 62, 63,  South – B.R. Theh  Commissioner 

   66, 68/2, 72 to 75  Mujibula & Boundary and D.F.O., Karnal 

      East – land of Theh 

      Mujibula 

      West – Land of vallage 

      Then Newal 

   Rectangle Killa 

   No. No. 

  11. Kakeri, 21 21 to 25 77.85 North – R.F. Mujibula Ditto 
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        H.B. No. 72 22 17, 18, 21, 23, 24  South - R.F. Mujibula 

   23 1 to 3, 7 to 14, 17  East - R.F. Mujibula 

    24 

   24 1 to 25  West – Land of village 

   47 2 to 9, 11 to 19, 23/9,  Kakeri 

    24, 25 

   48 1 to 4, 8 to 13, 18 to 22 

  12. Theh Newal, 23/2, 24/1, 25/2, 33/3 295.43 North – Boundary of 

       H.B. No. 5 &4, 34/1, 34/2, 35/1  village Rewarh  Ditto 

 

   & 2, 36 to 39,  South – Boundary of 

   40/1, 51/2   village Kakeri 

   52  2, 26  East – Theh Mujibula 

   53 to 57,   West – Boundary of  

   58/1, 59/1,   village Theh Newal 

   74/2, 74, 75 

  13. Papsar, 1 12 to 15 578.65 North – Village Boun- 

       H.B. No. 70 2 25  dary of Mujibula and  

   3 1 to 4, 7 to 14, 16 to 25  Machharheri  

   4 4 to 8, 13 to 19, 21 to 25 South – Boundary  

   5 5, 6, 14 to 18, 22 to 25  of village Kekeor  Ditto 

   6 1 to 25  land of village  

   7 1 to 4, 5/1 &2, 6, 7  East – Boundary of 

    7/1 &2, 8, 12, 13/1 &  village Kakeor 

    2, 14 to 18, 19/1 & 2,  West – Land of  

    20, 21/1 &2, 22 to 25  village Papsar 

   8 21 

   9 11 
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   10 6 to 25 

   11 1, 2, 6 to 25 

   12 1 to 25 

   13 1 to 4, 5/1 &2, 6,7/1 & 

    2, 8 to 12, 13/1 &2, 14 to  

    17, 19/1 &2, 20, 21/1 &2, 

    22 to 25 

   14 1 to 6, 15, 16, 25 

   15 5, 6, 7/1 

.   16 23 to 25 

20 5/1 &2, 6, 15, 16 

21 1 to 25 

22 1 to 25 

23 1 to 25 

24 1 to 14, 17 to 23 

25 1, 2, 9 to 11, 20 

26 1 to 25 

27 1 to 25 

28 1 to 25 

Karnal Guhla 13. Papsar 38 5 to 7, 14, 17, 24, 25 

      H.B. No. 70 39 1 to 25 

       40 1 to 25 

   41 1 to 5, 7 to 14, 18 to 

    23,  

   42 1, 2, 9 to 12, 20, 21 

   43 1 to 25 

   44 1 to 25 

   45 4 to 7, 14 to 17, 24, 25 

   46 4 to 7, 14 to 17, 24, 25 

 

   47 1 to 25 
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   48 1 to 24 

   49 1, 10, 11 

   50 1 to 3 

   51 1 to 5, 7 to 10 

   22 4 to 7, 14, 15 

 

 

    KULWANT SING 

    Secretary to Government Haryana, 

    Forest Department. 


